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rights to the majority of its population. Its
insistence on perpetuating the inhuman
system of apartheid is a challenge to the
conscience of humanity. Tt is guilty of
committing acts of aggression against the
sovereignty and territorial integrity -of the
front line African States and grossly viola-
ting the fundamental principles of interna-
tional law. Its existence is the negation of
the oneness of the human race.

India has been opposed to its policy of
racial discrimination even before indepen-
dence. Mahatma Gandhi had organised a
crusade against it in South Africa even
before launching our own freedom struggle.
India has been among the foremost nations

who have time and again demanded total
ostracism —political, military, economic and
cultural—of South Africa from the comity
of nations.

Thus the invitation to experts belonging
to the racist regime of South Africa descri-
bed as ‘“‘The other notorious outlaw™ by the
Prime Minister Shrimati Indira Gandhi is
in violation of one of the basic tencts of the
nation's foreign policy.

Hence 1 urge upon the Government (0
take immediate steps to ensure that the
aforesaid invitation to the experts from
South Africa is withdrawn forthwith.

(iii) Need to establish a big industry in
Javnpur for solving unemployment
problem
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TR 1 3T FIA H HAG 1)

(iv) Steps taken to popularise Gunny
Bags cooling system

SHRI VIRDHI CHANDER JAIN
(Barmer) : Man’s working capacity and
performance is very much impaired by ex-
posure to hot environment of a tropical
country like India. More and more buil-
dings are being air-conditioned or air-cooled
to give relief to the people living or working
in those buildings. But the air conditioning
and air-cooling system:s consume lot of
power and huge initial expenditure is requi-
red to meet the cost of the plant and other
equipment.

The scientists of the Central Building
Research Institute, Roorkee, have develo-
ped a very cheap and power saving techni-
que of cooling the buildings by ‘gunny
bags cooling system'. By this ‘gunny bags
cooling technique’ the temperature of the
roof of a building is lowered by as much as
25 degree (centigrade) and room tempera-
ture by 10 degree (centigrade) thus providing
adequate thermal comfort for factory and
oifice workers.

Various Indian and foreign magazines and
papers are publishing articles highlighting
the effectiveness of this cheap and power-
saving cooling technique in a jcountry like
India where power is in short supply and
resources are scarce.

This technique has been dcveloped by
Shri S.P. Jain and his scientist-colleagues in
the Central Building Research Institute,
Roorkee in 1978. Since  then, many buil-



